(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)

FORM A
PUBLIC ANNOUNCEMENT

Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s. ETHNIC AGROS LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

M/s. ETHNIC AGROS LIMITED

Date of incorporation of corporate debtor

29/09/2006

Authority under which corporate debtor is

incorporated / registered

RoC-Vijayawada

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U17111AP2006PLC051297

Address of the registered office and principal office (if
any) of corporate debtor

D. No. 6-23-6/C, JAYA TOWERS 5th LANE, 4th
CROSS ROAD, ARUNDALPET GUNTUR AP
522002 IN

Insolvency commencement date in respect of
corporate debtor

23-12-2021 (Date of order of Hon’ble NCLT for
commencement of CIRP)

Estimated date of closure of Insolvency Resolution
Process

21-06-2022 (from 23-12-2021)

Name and registration number of the Insolvency
Professional acting as Interim Resolution Professional

Kasi Srinivas

IBBI/IPA-003/IPA-ICAI-N-00237/2019 -2020/12840

Address and e-mail of the Interim Resolution
Professional, as registered with the Board

1-2-37/4B, Flat No 4B, Jains Bhavani Residency, St
No 3, Kakatiya Nagar, Habsiguda, Hyderabad-500007.

E-Mail: Srinivaskashyap111080@2gmail.com

10.

Address and e-mail to be used for correspondence with
the Interim Resolution Professional

Flat No 104, Kavuri Supreme Enclave, Kavuri Hills,
Hyderabad-500033, Telangana.
E-Mail: cirp.ethnicagros@gmail.com

11.

Last date for submission of claims

06-01-2022 (14 days from the date of receipt of order by
IRP)

12.

Classes of creditors, if any, under clause (b) of sub-
section (6A) of section 21, ascertained by the interim
resolution professional

Not Applicable (as observed till date)

13.

Names of Insolvency Professionals identified to act as
Authorised Representative of creditors in a class
(Three names for each class)

Not Applicable

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at: :

Weblink: https://www.ibbi.gov.in/home/downloads
Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal Amaravati has ordered the commencement of Corporate Insolvency

Resolution Process of M/s. ETHNIC AGROS LIMITED
on 23-12-2021.

The creditors of M/s. ETHNIC AGROS LIMITED, are hereby called upon to submit their claims with proof on or before 06-01-

2022 to the Interim Resolution Professional at the address mentioned against entry No: 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with

proof in person, by post or by electronic means.

Date 24-12-021, Place: Hyderabad

Submission of false or misleading proofs of claim shall attract penalties.
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Date 24-12-2021, Kasi Srin
Place: Hyderabad Interim Resolution Profession

|BBINPA-003/IPA-ICAI-N-00237/2019 -2020/1

F'NANC'AL EXPRESS Sat, 25 December 2021

(ex(o)

READ TO LEAD https //epaper.financi, )

ajatio

2SO
(258D, 0B wagod | 555 ob aodaie (addeeyd, daanms
26 38 26,38 50,8,) Brigdnd,, 2016690 Ty @as 6 §oo)
M/s. 0805 si®h DMBE cng, avnorde HEroCo 755

Harad

ORI BD0D )

M/3. 2608 o i 208

ooty 2w OST 36
o

20/09,2006

Soobd wptd

oTEN - Dentbng

A
NS 2t Qo NS Ko
oug / S S T0Gely Sy

UI7111AP2006PLC0S1287

b 288 T L0
'.'_{:_..7 TOE .

[, B &5
8%, wboidn rw..~s 220
4

£i08-23-4 3
e ’U

6, |PTERE 20 Soocbol Baver i D00

23-12-2021 {CIRP @ ol FUilandnd
NCLY @l wg8 82)

7. [Be Soric X0 Sinirm Sl 3

21 =08-2022 (25-12~2021 Scd)

IBBINPA-DORIPA-ICAI-NDOZ3T/201G - 202001 2840

ot

». 4
S8 et Sdbels oty

080 Carer G35 NGoon T
S SEa Sl ol

” - o Arand 4
1-2-37/48, P Bo- oy 22y, B
300, U, Sy, el 500007

E»Maa Sraivaskashyzp!11080@gmal com

Lods Sner ST Teed F0.104, TEC SBS STS, vt I,
10. asi Bgton £ 630nMetieds .-w#-.. .r-dm.\.«-sooou PRNENY
Sl Dbk Gkl 58 E-Mail: cirp ethnicagros@gmail. com
T ey :»e-'*u:uuLéa 00-01-2022 (858 38 ol 14 Swes)

> S LoD Zotodold
&

"

Sodth (S SUb KSRl Do)

2) Sonchd 3o
) 848 e Libkow oIt gds I3

ty \'_L;u S

ods

..A(

e Sl atiroves [PIFREN

& sy ovor B0abEaiost Siie M/s. 808 “L‘:’ O2BE Qe 9O AS baver
502 \.,a.._“ Sooloint 23-12-2021 383 50T o) o (e
3@4-“'" \1'~ SB0E e L0088 Bhirds

-'-g.....m L EoorE 8o ddwen oo

oot ool Junom Dees S 5%, ot Sdmcnda Bor wsing 715.:»)

AN

5 DS 06-01-20225 B

‘.;-e::"..';-vc':r‘_rp:‘.;

dor Dompal

IBBUIPA-DOSIPA-ICAI-N-00237/2019 -2020/12840

So/- o ool
Ao pS=TAT)

~ Sat, 25 December 2021 &
epaper.prajasakti.com/c/6521910¢ @



